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DELHI LEGISLATIVE ASSEMBLY SECRETARIAT
BULLETIN PART-II

(General information relating to legislative and other matters)
Friday, g7 February, 2014/Magha 25, 1935 (Saka)
No.40

Sub: Obituary references.

Hon ble Members are hereby mformed that the Second Part of the First Session of
the Fifth Legislative Assembly is scheduled to be held on 13 February, 2014.

As you are aware, it has been the practice in the past to pay homage and
remember those departed souls who have adorned the House at one time or other.

Accordingly, I am to request yvou to kindly intimate names. if any, of the former
Member(s) who have expired during the period from 07" January. 2014 to till date so
that obituary reference are made in the House.

The information in this regard. if any. may kindly be sent to the Assembly at the
earliest.

P.N. MISHRA
Secretary
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